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(a) whether Government of India
are in receipt of any progress report
regarding the details of work already
taken place in the strengtheing of
the Mulla Periyar Dam,;

(b) if so, the details thereof;

(¢) if not, whether Government of
India propose calling for the pro-
gress report in this regard and lay
it before the Table of the House; and

(d) who is supervising the work
regarding the strengthening of the
Mulla Periyar Dam and when it is
expected to be completed?

THE MINISTER OF STATE IN
THE MINISTRY OF IRRIGATION
(SHRI Z. R. ANSARI): (a) to (d).
Central Water Commission is receiv-
ing Progress Report of strengthening
of Mulla Periyar Dam from the Chief
Engineer (Irrigation), Public Works
Department, Government of Tamil
Nadu, who is supervising the work.
Details of strengthening as per Pro-
gress Report received to end of 31st
October, 1980 are as under:—

(1) Providing Reinforced Concrete
Capping for the Main Dain:

The work involves about 6000 cubic
metreg of concrete, So far, 1615 cu. m.
of concrete hag been laid.

(2) Increasing the spillway cepacity:

6 Nos. of holes have been drilled to
explore the foundations.

(3) Cable strengthening.

M/s. Comendia Ltd., Bombay, have
been awarded this work and they are
moving their machinery to the same
site.

(4) RCC Backing on the rear face:

The new design of strenglhening of
the dam is being finalised.

It is not at present possible to give
the actual date of completion of
works.
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RE. CALLING ATTENTION NOTICE
ETC.

SHRIMATI GEETA MUKHERJEE
(Panskura): I have given a Calling
Attentlion Motion against the Central
Government’s discriminating attitude
towards West Bengal. There is an
inordinate delay in clearing the
pending Bills. There isg either delay
or refusal in giving licences to certain
induslrial units,

MR. SPEAKER: It is under consi-
deration.

SHR] JYOTIRMOY BOSU (Dia-
mond Harbour); Sir, I have given an
adjournment motion , _ ..

Mit. SPEAKER: I am getting the
facts.

(Interruptions) **

HOH AR ;. § oo e
# AT YT GHAT §, §F QA Q)
T T U .. ;W R ad
T AT W@ R

Don’t record without my permission.

SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta South): Sir, there
is a report about the blinding of some
People in Bihar by the Police...,

MR. SPEAKER: I am getting the
facts and I will decide on the Calling
Attention motion when I get the facts

St wew fagiy mwqEr (A€
feeelt) © w9 Faer Afad # 7
oy g7

weAN WEAT : fagw § w8
TARIE FIA AT @ @
(amam) . ..

" o0

.. (vaEww) . L

**Not recorded.
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graw St Wiy qgT qEER
E 11X & AN oaw T w2
AT §,) WY 99 g ad ar
T WY AT g W W qAT T
AR 7 AY I FT AW F €T

~

qT |

SHNI JYOTIRMOY BOSU: Sir, 1
have given an adjournment motion
pointing out that in 9 States there is
deadlock including Jammu & Kashmir.

MR. SPEAKER. I have not allowed
it,

SHRI JYOTIRMOY BOSU: I just
want to make a submission. Let me
make it. In pine States of the country,
there is a deadlock. Law and Order
does not exist. Sir please try to
understand, Will you please consider
my adjournment motion?

MR. SPEAKER: I have not allowed.

st Twfaee qwEEE (19qT) ¢
T S, g9 A USWEAR W
fear ar -;it St T gu &, A
7 Fga giger gF 8w foRx
FAET AT g —— TET IS W
qoear ¥ frpem § .. .93 Aou
9 w9 §, TEE & AN #9470
™ oE ...

wewet wgew A9 ¥ &

UEHIAAT  AWE ®1 usfie  Agr
frar & %@ wree T W@ g

I am trying to find out the facts on
this.

U% WA qae  fRaAr @
% GFeg-Freve  fear  Sngar ?

weae wgaw § owear #
q@ 9T AT BEAT TG FI GHAT
g
... (sgEame) ..
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SHRI HARIKESH BAHADUR (Go~
rakhpur); gir, there is a failure on
the part of the Government in check-
ing the Police from blinding those
who are helq for committiing crimes
in Bihar by puncluring their eves and
pouring acid into them. ‘I have given
an adjournment motion on this,

" MR. SPEAKER: I have already re-
plied to you that I am getting the
facts. After the report is received, I
will consider for a Calling Attention
motion.

(Interruptions)

# 7g foar f5 5w 9 fasAe
UEATEWA FHe A uefae fee famm
g a1 famw feawg Tz

it s Fag (cT@T)
Fq HTQA

WeqH WEYEA | WG, TF fa
¥ 99 9y #WT §%d g |

{0 A FEr araqdy

SHRI ATAL BIHARI VAJPAYEE:
I would like to call the attention of
the Law Minister to the reported move
to appoint ad hoc judges in the Sup-
reme Court and various High Courts
while regular posts are lying vacant.
Thig is a serious move and the Law
Minister should be asked to explain.

MR. SPEAKER: I am ascertaining
{he facts.

SHRIMATI GEETA MUKHERJEE:
Is my calling attention under consi-
deration?

MR. SPEAKER. Yes.

ot wifew wgewe @t (FTACR) ¢
#§ § guar & § fF at Fmw Y
TEYYl &R A M § qY
FT AENA FL W § W q@gi 9
HOeEHAT WX fgmr &1 AmE &a
FW T Ffow FT @ T | wEA
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48, W @ W osaR W
MW far v @ &, @ ww SNW
€6 & fe w feafr g6t 1L,
(sawttiw) ...

i o wge (EER) ¢
150 Qiieatd  uivew & g%
qft § o W WW 7 FAw @ua

R &< foar & ar g ?

MR, SPEAKER; It is under consi-
deratfon.

12.05 hrs.

PAPERS LAID ON THE TABLE

ANNUAL REPORT AND REVIEW ON VIC-
TORIA MEMORIAL HALL, CALCUTTA FOR
1979-80, ANNUAL RerorT ETC. OF LIT,,
KANPUR ANp DELH1I AND ANNUAL Ac-
COUNTS OF NORTH-EASTERN HiLL
UNIVERSITY, SHILLONG

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI S.
B. CHAVAN): I beg to lay on the
Table:

(1) (i) A copy of the Annual Re-
port (Hindi and English versions) of
the Executive Committee of the Trus-
tees of the Victoria Memorial Hall,
Calcutta, for the year 1979-80 along
with Audited Accounts.

(ii) A copy of the Review (Hindi
and English versions) by the Gov-
ernment on the working of the Vic-
toria Memoriaj Hall Calcutta, for
the year 1979-80. [Placed in Library.
See No. LT-1363/80].
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(2) iy A copy of the Annual] Re-
port (Part II—Research and Deve-
lopment Activitieg (Hindi and Ehg-
lish versions) of the Indian Institute
of Technology, Kanpur, for the year
1979-80.

(il) A copy of the Review (Hindi
and English versions) by the Gov-
ernment on the working of the Indi-
an Institute of Technology, Xanpur,
for the year 1979-80. [Placed in
Library, See No. LT-1364/80].

(3 (i) A copy of the Annual Re-
port (Hindi and English versions) of
the Indian Institute of Technology,
Delhi for the year 1979-80.

(iiy A copy of the Review (Hindi
ang English yversions) by the Gov-
ernment on the working of the
Indian Institute of Technology, Delhi
for the year 1979-80. [Placed in
Library. See No. LT-1365/80].

(4) A copy of the Annual Accoun-
ts (Hindi and English versions)
of the North-Eastern Hill University
Shillong for the year 1979-80
together with Audit Report thereon.
[Placed in Library. See No. LT-
1366/80].

STATEMENTS re ACTION TAKEN BY GO-
VERNMENT oF VARIOUs ASSURANCES ETC.
GIVEN BY MINISTERS

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHR] BHISHMA NARAIN
SINGH): I beg to lay on the Table
the following statements (Hindi and
English versions) showing the action
taken by the Government on various
assurances, promises and undertak-
ings given by the Ministers during
the various sessions of Lok Sabha:-—



